35 Written Answers IRAJYA SABHA] to Questions 36

TITHE MINISTER OF STATE IN THE THE MINISTER OF WORKS AND
MINISTRY OF AGRICULTURE (SHRI, HOUSING (SHRI BHOLA PASWAN
ANNASAHEB P. SHINDE) : (a) to (c) ESHASTRI): (a) No such list has been
A statement is laid on the Table of the prepared by the D.D.A.

Sabha. (b) and (¢) A deputation on behalf of

| the residents of unauthorised colonies had
' met the officials of the Delhi Development
Authority, but no assurance was given to
the former.

Statement
; (a) During 1973-74 the price of Modern
bread was increased by upto 10 paise pert
standard loaf of 400 grams each. . i
¢ E gy wft *t gfawaw d@wr & qdg |
(b) The production of different varieties: faean :
of bread during 1973-74 ir terms of lakhs }

of standard loaves of 400 grams each was *764. A I AW
as follows :— * Ety S
(1) White sandwich bread ... 721.97 s T BIET
(2) Sweet bread .. 13598 ot FwAT At
(3) Milk bread ... 26331 =y H’Eﬁlfﬂg .
(4) Fruit bread 341 .
) B bread 0 71 fw A ag TAW F HA G fF 99
rown brea e 55 Wr%mw%ﬁ?gﬁﬁqﬁfwﬁ sfrwa
(6) Masala bread o 064\ iy & e & weaes § fauw sfatrate
(7) Buns e 14170 fEm g, W far faaw feefam A ®

gliufufaa fear mar & 7
(¢c) Modern Bakeries (India) Ltd. have
made a total profit of Rs. 77.24 lakhs dur-

. . . . +[Legislation regarding ceiling on
ing this period (subject to audit).] ‘

agricultural land

Demolition of unauthorised colonies in | +764. SHRI KALP NATH :
Delhi
et | SHRI JAGDISH PARSAD MA-
*763. SHRI SCATO SWU : ! THUR :
SHRI I. T. SINGH :

, N SHRI GUNANAND THAKUR:

Will the Minister of WORKS AMD SHRI KAMAL NATH1 JHA -
HOUSING be pleased to state : SHRI NATHI SINGIH :

(a) the names of the colonies which Wwiil the Minister of AGRICULTURE
have been enlisted by the Delhi Develcp- | be pleased to stale the names of the States
ment Authority for demolition; which have enact=d legislation in regard
tec the fixation of ceiling on agricultural
(b) whether the residents of these colo-| land together with the dates of the enact-

nies have called on the DDA authorities| ments ?]

or the Minister in deputation and whether | .

any assurances against demolition have | FfH wam & oa wur (ot svomaEw
been given to them; and qo fd) : UF FEACU-Ud AW 93T 9T @

(c) if so, what are the details thereof?| fear wom & t

#{ ] English translation.



